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Investment plan of sail to expand and modernise projects in Jharkhand

*21. SHRI SANJIV KUMAR : Will the Minister of STEEL be pleased to state:

(a) whether Steel Authority of India Ltd. (SAIL) is planning to invest more than

95,000 crore to expand and modernize various projects across Jharkhand;

(b) if so, whether it will include revival of Sindri unit of FCIL, wholly owned

subsidiary of SAIL incorporated in November 2011, for the purpose;

(c) how Government plans to provide 3247 acres of land required for the project
out of total land of 6652 acres with FCIL at Sindri, of which only 498 acres is

encroachment free and how SAIL is planning to pull resources for this; and

(d) the future plans of Government to support FCIL at Sindri? Security breach

at Indian airports ?

THE MINISTER OF STEEL (SHRI NARENDRA SINGH TOMAR): (a) to (d)
A Statement is laid on the Table of the House.

Statement

(a) to (d) Steel Authority of India Limited (SAIL) is in the process of investing
about 11,000 crore as per their on-going phase of modernization and expansion of
Bokaro Steel Plant and mines in Jharkhand. This does not include revival of Sindri
unit of Fertilizer Corporation of India Limited (FCIL). SAIL explored the possibility
of revival of Sindri plant but due to non-availability of minimum of 3247 acres of
contiguous and encroachment free land, the project could not be pursued further. The

Government is considering other alternatives for revival of fertilizer unit at Sindri.

SHRI SANJIV KUMAR: The Steel Authority of India Limited is in the process
of investing about X11,000 crores as per their ongoing phase of modernization and
expansion of the Bokaro Steel City Plant and mines in Jharkhand. 1 want to ask
the hon. Minister whether this will also include the Government looking into the
long-standing displacement problem in Bokaro Steel City because of mines and steel

plant.
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SHRI SANJIV KUMAR: Sir, I have been told that this process does not include
the revival of the Sindri unit of the Fertilizer Corporation of India Limited. SAIL
explored the possibility of the revival of the Sindri plant, but due to the non-
availability of minimum 3,247 acres of contiguous and encroachment-free land, the
project could not be pursued further. The Government is considering other alternatives
for the revival of the fertilizer unit at Sindri. I want to ask the hon. Minister what

those alternatives are.
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MR. CHAIRMAN: Please. Let him complete.
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SHRI ANANDA BHASKAR RAPOLU: Respected Chairman, Sir, the Steel
Authority of India is one of the vital factors in the Indian economy. It is a very
important basis of the Indian industry. Besides Jharkhand, the Steel Authority of
India also has a role to play across the country. In Telangana and Andhra Pradesh,

it has a very important involvement. I would like to know from the hon. Minister
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what the planning of the Steel Authority of India is for expansion and what its
investment proposals are while taking up projects in Telangana and Andhra Pradesh,
besides Jharkhand.
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Security breach at Indian airports

*22. SHRI T. K. RANGARAJAN: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the Airport and date-wise number of security breaches that took place at
Indian airports;

(b) the steps taken so far to contain them; and
(c) what steps are being taken to prevent such security breaches at private airports?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) A Statement is laid
on the Table of the House.

Statement

(a) As per the information provided by Ministry of Civil Aviation, details of
cases of security breaches/lapses reported at various airports during the years 2011,
2012, 2013, 2014 and 2015 are given in Statement-I and II (See below).

(b) and (c) Ministry of Civil Aviation (MCA) is the nodal Ministry for Civil
Aviation Security in the country. Bureau of Civil Aviation Security (BCAS), under
the Ministry of Civil Aviation, issues necessary guidelines/ instructions/orders from
time to time in regard to civil aviation security, including instructions/orders etc. for
preventing security breaches/lapses. BCAS investigates into incidents of such lapses/
security breaches on a need basis and brings such security breaches/lapses to the
notice of the concerned agencies for taking appropriate corrective/remedial action.

+ Transliteration in Urdu script.



